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hawing asuper buit ama of about 2175 sq.ft. Together
with one cowened car parkang in the basment No. E-304
dlong with full rights, Eberties and obligations to us
the passage, staimass, faciities and installations, stc.,
In common with others lega ly entitled to such rights.
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Notice is hereby given that the Hon'ble National Company Law Tribunal BENGALLURU BENCH has
od lordered the commencement of liquidation of the GOETC PRIVATE LIMITED on 01.07.2026. The|
stakeholders of GOETC PRIVATE LIMITED are hereby called upon to submit their claims with proofi
| |ene before 30,07 2026 to the liquidator at the address mentioned against itam No.10. The financial
- creditors shall submit their claims with proof by electronic means only. All other creditors may|
o submit the claims with the proofin person, by post or by electronic means.
:;1 Submission of false or misleading proof of claims shall attract penalties.
2.1 |Nameand signature of liquidator: HARALAHALLI SHEKARAPPA CHANDRASEKAR
e | |Date and place: 04/07/2026 Bangalore
it |
o
= m SONATA SOFTWARE LIMITED
- o CIM ¢ L72200MH1994PLC0OE2110

Malesiwamm Bangalors 560 001

Phans: 8880264434 Place: BELAGAVI

Date: 04.07 2026

. l Ilncv Prdin%e. :‘ﬂbn! Prince Pn;gcs X |, ALPHONSD DAYALAN THOMAS, son of
“harles, aged about 57 years, residing a . i e
Presently at 846, HIG-1, Block-3, Surya | | 1hemas Daniel, aged about 46 years, residing
Hagar Phase - Il KHE Attibale, Anikal at 3911 Primecity Apartment, A6, Nestor
Taluk, Bengaluru Dist.-562107, Block, Dudthtrmmr, Flectronic City, Bangdure
South, Bangalore Urhan, Kamataka-560100,

Permanent at 10, 0&th Cross, Navel Mass,
5. K. Garden, Bengaluru North, Bengaluruy

560046, do hareby declare that both the | have changed my name from ALPHONSO
Prince ﬁ;eﬁﬁ;immﬁ';delongs © DAYALAN THOMAS THOMAS DANIEL".To
me one and same persan, vide affidavit "ALPHONSD DAYALAN THOMAS".
dated 04.07.2028, swomn to before Vide Affidavit Date 2/7/26 Advocate and
Muniswamy .T, Advocate & Notary Public, notary by Anitha Bai

Govt of Indiz, Bengaluru.
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District Implementation Unit, SNMCART Project Dist. Kolhapur

Anand Rathi Glebal Finance Limited : Cxoress Zone, A Wing, Bth Floor,

ANAND RATH! ‘Western Express Highway, Goregaon (E), Mumbai - 400 063 India

SRI LAKSHM| ENTERPRISES Raf No: APPLOO0S TSE

POSSESSION NOTICE

Whereas, the Authorized Officer of the Anand Rathi Global Finance Limited, under the
Seeuritisation And Reconstruction ef Financial Assets and Emforcement of Security
Interest Act, 2002 (Act 54 of 2002) and in exercise of powers conferred under section
13(12) read with rule 3 of the Security Interest {Enforcement) Rules, 2002, issued Demand

Motice (details specifically mention in table below, hereinafter Demand Notice) under

Camtinm 12 susbcartinm 3 af tha Camrltlystian And Darssnctestinm of Elnanalal Azeate sl
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[N THE COURT OF THE SENIOR CIVIL
JUDGE AND JMFE AT PAVAGADA.
MC NO. 41/ 2005

PETITIONER:- Keerthana AN
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RESPONDENT:: Hemanth KumarH
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Farvathamma Buding, Basagura, Hosa Road,
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[Morth By : Land belongs to T.6.Chandn {plaintiff)
aarliar C. Anjinappa

South By : Land balongs to Krishnappa and his
children

Glven under my hand and seal of this court the

By Order of the Court
Sdi- Chief Miristerial Officer
Senior Chvil Judge & JMFC Court, Devanahali
Advocate for Service
EYRAREDDY P.A, Advocate,
[Mo. 2501, 2nd Floor, Anand Nivas, 3rd Cross,
Gith Main. Gandhinagar, Bengaluru -5600:09,
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0.5, No. 27057/2007
BETWEEN: Smt. Nandhini V and ors ...
PETITIONERS
AND: Smt. Kanchana C and ors ...
RESPOMDENTS

NOTICE TO RESPONDENT No.22
RESPONDENT No.22: Kubi @ Abdul Rahim,
Son aof Yethiraj, Aged about 50 years, Residing
at No.7, hldf‘llum F), 4th Cross, Meenakshi
Koil Strest, Shivajinagar, Bengaluru-560 051.
WHEREAS the petitioners have instituted the
above petition against you praying this Hon'ble
Court to pass Firal Decree effecting the actual
physical division of the suit schedule
prapertias by metes and baunds in aceardanca
with law i terms of decree dated 30-04-
2022in QLS. Mo, 27057/2007. You are hereby
summaoned to appear befare this Court in
person or by & pleader duly instructed and able
o answer all material guestions rekating to the
petition or who shall be acearmpanied by soms
parsan able to answer all such questions on
13-07-2026 at 11:00 A.M foranoan to answar
the clasm Take notice that in default of your
appearance on the day herein above
mentioned, the petition will be heard and
disposed off Ex-parte.

Given undar my hand and the seal of the Court
on 02-07-2026
By order of the court, Deputy Registrar, City
Civil Court, Mayo Hall Unit, Bangalose.
INFINITY LAW PARTNERS, Advocate
Mo.34, 3rd Flaor, Rayal Park Apartment,
No.16/Park Read, Bangaluru-560 051,

PUBLIC NOTICE

| the undersigned counsel for the
petitioner filed a petition on behalf of
the petitioner KAMALA AND OTHERS,
o || VIS registrar of birth and death,
; || Bengaluru before 16th acjm at
Bengaluru in cr. Misc no.6196/2026
recuvduw( the death of his father that
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